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Yes Bank Limited Regd. Office: YES BANK House, Off Western Express Highway,
Santacruz (East), Mumbai - 400055. Website : www.yesbank.in

«~/ YES BANK

E-Auction Sale Notice for Sale of Inmovable Assets under the Securitisation and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 read with proviso to Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002

Notice is hereby given to the public in general and in particular to the Borrower (s) and Guarantor (s) that the below described immovable
property mortgaged/charged to the Secured Creditor, the physical possession of which has been taken by the Authorized Officer of Yes Bank
Ltd.i.e. Secured Creditor, will be sold on “Asis whereis”, “As is whatis”, and “Whatever there is” on December 27th 2024, for recovery of Rs
64,74,266.00 (Rupees Sixty Four Lakh Seventy Four Thousand Two Hundred Sixty Six Only) due on November 15th, 2024 subject to
further interest and charges at contracted rate, due to the Secured Creditor from M/s Smooth Motors (“Borrower & Mortgagor”) through
its Partners, Mr. Nitin Kumar Anand (“Partners, Guarantor & Mortgagor”), Mr. Sunil Kumar Anand (“Partners & Guarantor”), Mr. Mr.
RishiAnand (“Partners & Guarantor”).

Name of Borrower/
Guarantor (s) /
security provider/s

M/s Smooth Motors (“Borrower & Mortgagor”) through its Partners Address — Plot
No. 6 Block A, Netaji Subhash Marg, Darya Ganj, Central Delhi-110002.

Mr. Nitin Kumar Anand (“Partners, Guarantor & Mortgagor”) Address — Residential
Flat No. 1003, Floor no.- 10th, Tower no.- 09, Green Housing “Green Escape” Sector- 35,
Village —Akbarpur Barola, Sub-Tehsil- Rai, Distt. - Sonipat, Haryana-131001.

Also At: Residential Flat No. 344, Sunehri Bagh Apartment, Sector - 13, Rohini, New Delhi
—110085.

Mr. Sunil Kumar Anand (“Partners & Guarantor”) Address — Flat No. 238, 3rd Floor,
Block-2, PlotNo. 15, Sunehri Bagh Apartment, Sector - 13, Rohini, New Delhi—110085.
Also At: Residential Flat No. 1003, Floor no.- 10th, Tower no.- 09, Green Housing “Green
Escape” Sector- 35, Village — Akbarpur Barola, Sub-Tehsil- Rai, Distt. - Sonipat, Haryana -
131001.

Mr. Rishi Anand (“Partners & Guarantor”) Address — Flat No. 238, 3rd Floor, Block-2,
Plot No. 15, Sunehri Bagh Apartment, Sector - 13, Rohini, New Delhi—110085.

Also At: Residential Flat No. 1003, Floor no.- 10th, Tower no.- 09, Green Housing “Green
Escape” Sector- 35, Village — Akbarpur Barola, Sub-Tehsil- Rai, Distt. - Sonipat, Haryana -
131001.

Nature of the property: Residential

Flat No. 09-10-03 (Tower No. 9, Floor No. 10, Flat No 03) Sector-35 Village Akbarpur
Barota, Sub-Tehsil Rai, Distt. Sonipat Haryana-131001. Measuring Super area of 1542 Sq.
Ft. along with a Car Park Space No. 09-B18

Rs. 34,00,000.00 (Rupees Thirty Four Lakh only)
Rs. 3,40,000.00 (Rupees Three Lakh Forty Thousand only)

Description of
Property

Reserve Price (Rs)

Earnest Money
Deposit (Rs.)

Last Date for
submission of BID

Date & Time of

December 24th 2024 till 6 pm

December 27th 2024 11:00 am to 2:00 pm with extensions of 5 minutes each

E-Auction

Date of Physical October 29th 2024
Possession

Date of Demand January 29, 2024
Notice

Amount Due as on
April 30th, 2022

Rs. 56,39,159.75/- (Rupees Fifty Six Lakh Thirty Nine Thousand One Hundred Fifty Nine
and Point Seven Five Only) as on January 7, 2024

December 19th 2024

TERMS AND CONDITIONS OF SALE
For detailed terms and conditions of the sale, please refer to the link provided in https://www.yesbank.in/about-us/media/auction-property
Secured Creditor's website www.yesbank.in.
In case of any difficulty in obtaining Tender Documents/ e-bidding catalogue or Inspection of the Immovable Properties / Secured Assets and for
Queries, Please Contact Concerned Officials of YES BANK LTD., Mr. Pradeep Kumar on 9810711126 or Email :
Pradeep.kumar36@yesbank.in; and Officials of M/s. e-Procurement Technologies Limited (Auction Tiger) Mr. Ram Sharma on (M) +91
8000023297 (Ramprasad@auctiontiger.net or support@auctiontiger.net
Inspection of the aforesaid property can be done on December 20th, 2024, between from 11:00 am to 4:00 pm by the interested parties/ tenderer
after seeking prior appointment with AO. The AO has the right to reject any tender/ tenders (for either of the property) without assigning any
reasons thereof.
Tothe best of knowledge and information of the AO, no other encumbrance exists on the mortgaged property, however the prospective tenderers
are advised to do their own due diligence in this regard. The AO shall not be held responsible for any charge, lien, encumbrance, property tax or
any other dues to the Government or anybody in respect to the aforesaid mortgaged property.
As contemplated U/s.13(8) of the Act, in case if the total dues together with all costs, charges and expenses incurred by us are tendered at any
time before the publication of the auction/ sale notice, then secured asset shall not be sold or transferred by us, and no further step shall be taken
by us for transfer or sale of that secured asset.

SALE NOTICE TO BORROWER/GAURANTORS
The above shall be treated as Notice U/r. 9(1) of Security Interest (Enforcement) Rules, 2002, to the Obligants to pay the same within 30 days
from the date of publication.

Date Of Inspection

SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

IS Kotak Mahindra Bank Limited [

H-:n:.;i'.rnred Office: ITEEC, .27, G-Black, Bondra Kurlo l:r.-rn|:||1:-.1:, Bomdro -: E ) Mushod- 480051 Eranch

Mfsce : Hatak Mohindra Bunk Lid- Tth Floot, Plof Neo-T, Secar - 135, Naida , Uttar Prodesh-101313

Sale Notice For Sale OF Immevabbe Proparies
E-auction safe naotica for sale af immovable ssseds under the securilisation and recanstruction of fnandsl
assats and enfoecement of secunty mlerest ack, 2002 under ndes Bi5) and BiF)af the security interest
jenforeement) ng; 2002, Subsecusnt to the assgnmend of debd in favour of Kalax Mahindra Bank
Limitied by "Fulleron india Heme Finance Company Limited” (hereinafier referred to asg “FIHFCL")
fhe Authansed Officar of Kotak Mabirdra Bank Limiled (heranafier referrad 1o ag “The Bankl KMBL/
Spcured Creditor™) has tzhen te Physical possassion of below descrbed immowable propesty
{herainafier calied the securad szsad) margeged'chamead o the secured crediior an 04.10.2024, Matice
2 heraby givan & the barowes (5) and co-bormawear {31 in parbicular and pubhs in general thal the bank
has dedided fo sale the secured assel fhrowgh E-auction under the provsions of the saraesd acl, 2002 an
“as s where &7, "as b5 what 15", and “whataver there 18" basis for recovery of Re,59,64,9671- [Rupess
Fifty Mine Lakh Sixty Four Thousand Mine Hundred And Sixty Seven Only| cutstanding &5 an
29.11.2024 glang with fulure ‘epplicable inderest Gl reabfzation, under fhe loan eccount no.
STIEOTS10655354; Ican availed by Mr. Sultan Ali, Mr. bmran, Mrs. Alsha Praveen& Mr. Firdows Naj &=

ger balow details.
Particukar Detail
Diale QL Auchion k12200
T D4 Baclion Ebween 1200 8m To 100 B Wik Unkmited Extension OF5 Mirites
Resarvg Price By 45 00000 |Rupaes Fany Faa Lakh Only)
Earnesd Maney Dapast (EMD)] Ra.d,50 0000 [Rupees FourLakh Fifty Thousand O
Last Date For Submizsaon Of | 28122024 UP TO 800 P M. {I5T)
Emd With Kyz
Chiescr i O This Secumi] A ksl plece ard parcel af commencial SHop locited on tha ground
Assat fioar of land Account rumber- 320 (Fash 1490 ta 1415) Ehasra Na-

1175, PiotArea 189.59 Sq.0Mirs Buiit up Area 44 80 50.mirs., Located
al Mapza Sabhawala F{Ir{lﬂlm PFanchiwadim, Tebksl '-'H-EISI'IIlﬂi'Ir.
diginct Dehradun, Utarakhand. Boundaries As=: East: Wakar Drain,
Measurng 68 feel, West Land of Shri Babu Lal, magsuring 68 fzet
Moeth; Maln Shiméa Bypass Foad, side Mezsudng 30 feet Sealh,
Land of Shn Meari, Side measuring 30 feat,

rnoan Erncumbrances Hil

The torrowers” atienton & inviled t the provisiens of sub section & of section 13, of the adt, In respect of
the Eme avalable, bo redeam tha sacured asset.  Barowers in particudar and public in ganaral may
nlezza fake notice that i case auction schedided hereln fais for ary reasan whatsoeser then securad
cadilor may enfore securty wilerest By way of Sale Iheough - presle Irealy, B0 case of any
clarification/requiremeant regarding assets under sals, bidder may contact MrRahul Rajan
[#918T450TT693) Mr. Axshit Solanki [+317202111608). Bidder may also cantact the bank's VR na,
(#9121 52219751 for clarifications, For dedailag $8rms and conditions of the sala, pease refar 1o He
finke hitps:iiwaw. kolak com/en/bank-guctions. himlprovided 0 the bank’s website g

www kokak.cam andioron Mipibankauctions.inf

Place: Dehrodun, Uttorakhand, For Hotok Mahindro Bank Lid.,
DATE: 26.11.2024 Authorized Dfficer
FORM B
PUELIC ANNOUNCEMENT
{Baguialions 12 of the fsobeenoy and Banknptey Board of India

Sd/-
DATE: 25.11.2024 AUTHORISED OFFICER
PLACE: New Delhi FOR YES BANK LIMITED

{Lnginckanon Brocass) Regusalions, A016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF

ADJOIN BUILT AND DEVELOPERS P LTD

4

"IMPORTANT"
Whilst care Is taken prior to acceptance of advertising

copy, itis not possible 1o verify its coments. The Indian
Expresas (P) Limited cannot be held responsibile for such
contents, nor for any loss or damage incurred as a
rasult of transactions with companias, assocations or
individuals advertising in its newspapers or Publications.
We therefore recommend thal readers make
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Praprnd b P ior:

Minda Corporation Limited

CiIN: L74899DL1985PLCO20401
Registered Office: A-15, Ashok Vihar, Phase-l, Delhi-110052
Corporate Office: D-6-11, Sector — 59, Noida — 201301, Uttar Pradesh
Telephone; +91-0120 - 4442500
Website: www.sparkminda.com, E-mail: investor@mindacorporation.com

Sub: Transfer of Unpaid and Unclaimed dividend amount of FY 2017-18 (Interim)
and related Equity Shares of the Company to the Investor Education and
Protection Fund (IEPF) Demat Account maintained by IEPF Authority
Motice is hereby given that pursuant to Section 124(5) & 124 (6) of the Companies Act, 2013 {"the Act”) read with Rule 5
& 6 of the Investor Education and Protection Fund Autharity (Accounting, Audit, Transfer and Refund) Rules, 2016,

{"The Rulas™}, the Company is mandatorily required to transfer the dividend which remains unclaimed or unpaid for a
perod of seven years, to Investor Education and Pratection Fund (IEPF) established by Central Government.

The Company is also required to transter all such equity shares in respect of which dividend(s) has not been encashed
or claimed by the shareholders for seven conseculive years or maore, to [EPF Demat Account. No claim shall e against
the Company in respect of unclaimed dividend amount and shares once transferred to IEPF.

Accordingly, the following is liable to be transferred to |IEPF Account:
Particulars of Transfer to IEPF| Due Date of Transfer to |EPF

Date of Claim to be forwarded to the Company |

5i. o | PARTICULARS | DETAILS
1. | Mame of coporae chbior | DO BUILT AND DEVELOPERS P LTD
3| Derier of inccwponiion of coporale | 12072013
A | Awtherity wnder wiich componie RO DELH
chebbor i incarporied | nsgedered
4. | Coporale danlty Mo | Limied. | U0 OB 0020 3P T8RN

Lishiiny icheriiicatin Mo ol
| coeponabe deblcr |
5 Ak ol the segesens ofion and | Unit Mo, 302, thied SoorDemal, Piot ko, A4
frinapal offcn §f amy) of componae Metap Suthash Place Plampur RNew Delbi North
| bt | East DL 110084 N
§_|Duoof Closurs ol CIAP Processs | 1301208
v Lisdeson oormmencormeni clale 14112034 [(BY ENSAIL DT 191124009 CAME TO

| of covporie dabtor | KMOAWLEDIGE Df 2421 1-2104)
A/ | Mame and mgsdion numier of | | WEERA) KLAAR Jalk
the resobminey professional acting | REG NO; 1BEERA-000 1PPOCRG4L e 2201361 &
s liquiciaior

G | Addmes and o-mad of he Iquidaion, | NEERA] FLRAR JAIN
s registernd weih the Boamd [ i tha Beerrd APS114 MALIAYS ENCLAVE,
| FITARPLIRA, NEAR TV TORWER NEW DELHI1 10:034
| REERAL FLAMAR JAIN
with tha liquiciaior 1561 GWALIOR ROAD OFF
BAKLINTH DBV COLLEGE. BALLIGAMN.L AGRA-282.003
| | EAAIL adkoinkoy rdafoniigmad com
11, | Last dals for submession of caims | 13-12-3024

10, | Addness and o-mal 1o be wsad for
corTEspondencs with the kouidalor

Modice |a henety givan thet the Mational Comgany Law Tribunal Del banch has arderad 1he
commencament of liquidation of the ADJOIN BUILT AMD DEVELOPERS P LTD on
11 12024
The stakehaldess of ADJOIN BUILT AND DEVELOFERS F LTD are hareby called upon io
sadnmil thedr claims with proal an of belore 13/12/2024 1o the hquidatos at the addrass
rrentioned against Rem Mo 10
The financial criditers shall submit thair claimswith proof by alectrome maans anly, All othar
crdiors may subhmil the caims with thagroolin parson, by post or By e romnic; misins
Subméssion of false or misleading prood of claime shall atiract penaltias,
In case a stakehoider doas nob sulsnilt elaim during the liquidaton process, e claims
subimitied by such a atskeholdear during the corporate insolvency resolution process under
the R8I (nsolvancy Resolution Pracess tor Corporate Peredos) Regulations, 2016 shall ba
dearmed to be subrmitted undar section 38

MEE RA] KUMAR JAIN

Lagi dator

Date: 26th November 2054 IBE/PA-DI - POD2SSA/2021-22/1 361 5

Place:; Delhi

=,
ﬁ'@ HINDUJA HOUSING FINANCE LIMITED
ey P Cofporate Otfica: Mo_ 167-168, ind Floos, Anna Salai, Saigapet, Chennai-G00i13, Email : sudlionZhindujahousingfinance.com
HOUSIMNG FINAMCE FE, Mahalaxmi Melro Towar, Sector-4, Mahalaxmi Melro, Vaishali, Ghaziabad-201010
ALM - Arun Mohan Sharma, S800295399, RRM - Amit Kawshik, 9587082333, CLM - Dhruy Vashist - BB0Z36TES1, CRM - Manoj Yadav-2560702984
SYMBOLIC POSSESSION NOTICE
Wiharaas the urdersigned bang tha Aulbanzed Oficar of tha HINDUJA HOUSING FINAMCE LIMITED under Sacurilizalion and Reconstruchon of Financial
Assels and Enloncemenl ol Sacurily inlerest el 2002 (Ma, 3 ol 2002) ard ineercise of powors conlermad under saction 1312} raad with Bule 2 of [ha Securiy
Indarast {Enlorceament) Bules, 2003 issud o demand nalice w25 issieed on e dates menlicoed sgairsd each account and slabed baneinatier caling upon the
berrower (heresrafer the barrower and guaranbars are cobeciively relermed I as the “the Bormowers’) 1o fepay the amount withen G0 days rom (he date of
raceipt of zaid notice.
Theberrowers kg ailed o repay the amaunl, nobice is henedy gaven b e borrawsars and e pebic in general Sadiho undensigred has laken possession of
F‘ﬂijfuu&I‘.y{Jﬁ]Sﬂﬂ;lfit'g:rui:hhu:ﬁw i:lll:xc'-'l.‘:'mi‘ ol :II?MI*.S tll:d'llurll't;ﬂl::ffﬂﬂli:ﬂ under sab- section 4 of saclion 13 of A aead with rulie S al he Sedunly ks
=reantament Bubes, A0 o e 1he cales men el agansieacn iR
The boerowar/guaranior in parlicular and the pulliz in genaral is kanaby cauticnad not ko daal wilh \ha propery and any dealngs wilk the property will be subject
to the change of the HINDUJA HOUSENG FIMANGE LIMITED for an amaunt and lfune inberest al the confraciual r@le an the aforesaid amounl legather wilh
inGidenlal axpensas, Gosls, changes, oG Wkehann
The homower's aILE'lIimis.irl'.-iIEddb:-pf:'nisi:rs-:f-suh-sacﬁn:n (8) pfsaction T3 oftha Act,inrespactoftme available, to radeam tha secunad assals
Sr. Name of Borrowers/ Demand Mofice Date |  Amount
No. Guarantors Date of Possession | Outstanding Details of immovabie Property
1 Application No, 12-07-2024 ¥ 16,52,038/- |Gram Mohammadpur Dedha Pargana
DU/NCUGHALIADDO001 275 plus interest | Jalalabad Tehsil Modinagar District
Mr. Ravi Tomar & Mrs. Geeta Tomar, 23-11-2024 thereon Ghaziabad UP, Medinagar, Rural, Ghaziabad,
both at; Khasra No. 36 Vilage Siki| SYMBOLIC Uttar Pradesh, India - 201206
kKhurd Marood Mohalla Anand Vihar
Colony Modinagar Pargana Jalalabad
Tehsil Modinagar
z Application No. 12-07-2024 | ¥ 1562,292/- | Entire Property, Khasra No. 36Mi, Village -
DL/NCUGHALADDDDD 1653 plus interest | Sikhar Khurud, Maruf Maholla Anand Vihar,
Mr. Manoj Kumar & Mrs. Rajni, both 23-11-2024 thereon Modinagar, Paragana Jalalabad, Tehsil
at: HNo. 223 GaliNo 03 Aman Colonyb |  SYMBOLIC Modinagar. Dist. Ghaziabad, U.P, Anand
Kela Bhatta Ghaziabad Up, HKela Vihar, Modinagar, Bandhan Bank, Modinagar,
Bhatta, Rural, Ghaziabad, Uttar Htar Pradesh-201204
FRADESH, INCHA- 2010007
3 Application No, 12-07-2024 | ¥ 14.67.801/- | Upper Ground Floor Kh No 167 Radha Krishna
DL/GRN/ALPHAACD0000004 plus interest |Enclave Dasna Ghaziabd Up 201102,
Mr. Ta] Mohammed & Mr. Jule Khan, | 29-11-2024 | "tioreon | Ghaziabad, Rural, Ghaziabad, Uttar Pradash,
both at; Mear Telephone Exc. Sonda| SYMBOLIC India- 201201
Road Rajendra Nagar Patel Magar
Modinagar Ghaziabad, Near Talaghone
Exc. Sonda Road Rajendra Magar Paiel
Nagar Modinagar Ghaziabad, Melro,
Modinagar. Uttar Pradesh, India -
209204
4 Application No. 12-07-2024 v 12,31,173)- | Khasra No 14157 Mohalka Patel Nagar Sonda
DUMNRHPURIADDODD0 103 plus interest | Road Modinagar Paragna Jalalabad Tehsil
Mr. Usha Choudhary & Mr. Akhil| 23-11-2024 | " yeeon | Modinagar Zila Ghaziabad, Metro, Modinagar,
Kumar, bath at: HN 22 Om Shanti| SYMBOLIC Uttar Pradesh, India - 201204
Puram, MNear Kansk Famm House,
Govindpuram, Metro, Ghaziabad, Utlar
Pradesh, India- 201013
5 Application No. 12-07-2024 ¥ 12,48,033/- | Village Shbisva Paragana Jalalabad Thsil
DUNCUGHALIADDOOD 1885 plus interest | Modinagar Zila Ghaziabad, Village Shbisva
Mr. Pankaj Kumar & Mr. Geeta, both 23-11-2024 thereon Paragana Jalalabad Tehsil Modinagar Zila
at: D-114, Gali No. 04, Gurunanakpura | SYMBOLIC Ghaziabad, Metro, Ghaziabad, Uttar Pradesh,
Modinagar Ghaziabad 201204, India- 201206
Modinagar, Mear By Gurunanakpura,
Metro, Modinagar, Utiar Pradesh, india
- 201204
] Application No. 12-07-2024 | ¥ 9.76,528/- | Residential building plot no. B-41, Khasra no.
DLMNCLIGHALIADDDOOOTST plus interest | 1080, Mohalla Narayan kunj, Dharampuri,
Mrs. Pooja Rani & Mr. Chandra Pal 23-11-2024 thereon begamabad, Modinagar, Mohalla Dharampauri,
Singh, both at: Property No 240, Entire | SYMBOLIC begamabad, Mear Janta Public Schoal,
Building, Harvansh Magar, Village Modinagar, Uttar Pradesh-201204
Ghukana, Ghaziabad, Harvans Magar,
Village Ghukana, Ghaziabad, Urban,
Ghaziabad, Uttar Pradesh, India -
20001
T Application No, 12-07-2024 | * 715391/~ |Property No 440, Entire Building, Harvansh
DL/NCUMNOILADDNOOO S0 plus interest | Magar, Village Ghukana, Ghaziabad, Harvans
Mr. Vikas Kumar, Mr, Lokeshwatl,| 29-11-2024 | “woreon  |Nagar, Tempo Stand Ghukna, Urban,
both at: House No-551 Akash Nagar| SYMBOLIC Ghaziabad, Uttar Pradesh, India- 201001
Rasulpur, Sikroda Phase-3 Ullar
Pradesh-201015
& Application No. 08-07-2024 | ¥ 8,64,189- |Akash nagar Phase 3, Rasoolpur Sikroda,
DLUENRRANIADDDD00012 & plus interest | Shree Durga Mata Mandir, Ghaziabad, Uttar
DLENRRANJADDDODN34E 23-11-2024 thereon Pradesh-201015
Mr. Gaffar Ahamad & Mr, Fareeda| SYMBOLIC
Begum & Mr. Parvej Ahmad
9 Application No. 12-07-2024 | ¥ 2493,531- |Entire Property, Khasra MNo-253, village -
OLSDRISDRA/AOOOCO 1160 plus interest | Basantpur, Saithli, Avika Beauty Parlour,
Mr. Amit Kumar & Mrs. Babita Devi, | 29-11-2024 | "thoreon  |Ghaziabad, uttar Pradesh-201206, Village -
both at: R-2/82. Rajnagar, Urban,| SYMBOLIC Basantpur, Avika Beauty Parlour, Matro,
Ghaziabad, Utlar Pradesh, India - Ghaziabad, Uttar Pradesh, India - 201206
204001
10 Application No. 12-07-2024 | = 1571468/~ |Khasra No. 008, SF-1, Plot Ne. 2, Green
OUKRBHRBHADDOONOM 2 plus interest | Avenue, Vill-harsaon, Distt, Ghaziabad,
Mr. Lakhvinder Singh & Mr, Divya, | 29-11-2024 | “yhoreon  |Urban, Ghaziabad, Uttar Pradesh, India -
both at: H N 22 Om Shanti Puram, Near | SYMBOLIC 201002
Kanak Farm House, Govindpuram,
Metra, Ghaznabad, Utar Pradesh, India
<2013
Dated : 25-11-2024, Place : Ghaziabad Authorised Officer, HINDUJA HOUSING FINANCE LIMITED

PUBLIC NOTICE
Under Section 102 of the Insolvency & Bankrupicy Code, 2016 [*IBC™)

FOR THE ATTENTION OF THE CREDITORS OF MRS. ARVINDER KAUR

DETAILS OF PERSONAL GURANTOR

1.| Name of Parsonal Guarantor Mrz. Arvinder Kaur (Personal Guarantor of
Bawa Alloys Private Limited)

212 Ansan Road, Daryaganj, Mew Delhi-
110002

Also at: H Np, 702, Rameshwar Nagar,
Azadpur, New Dealhi- 110033

2.| Address of Personal Guarantor

3.| Insolvency process commencement | 19.11.2024
date in respect of parsonal guarantor

under IBC, 2016

4.| Lastdaie of submission of ciaims 17.12:2024

DETAILS OF RESOLUTION PROFESSIONAL

5 | Mame and registration number of | Santanu Kumar Samanta
insoivency professional acting as | BBLIPA-001/1P-PO2324/2020-2021/13511

fEEDlUtIrD” I:IrﬂrEEEil:lﬂﬂ.l AFA valid fill: 14,010, 2025

.| Adress and Email 10 of the resalufion | G-170, Gol View &partments, Saket, South

professional as registerad with board | Delhe-110017
Email: santanukuman@yahoo.com

7.| Address and E-mail D to be used for
correspondence with the resolution
professional

Linit Mo, 112, 15t Hoor, Tower &, Spazedne
Commarcial Tower, Sector-47, Sohna Road,
Gurugram, Haryana-122013

Email: pobawaalloysi@gmait.com

Hatice Is hereby given that the Hon'Dle National Company Las Triunal, New Delhd, Goet-I1En 8-
[B-BSBINDY2023 Under Section 95¢1) of the Insalvency and Bankmuptey filled by Bank of
Maharashtra wndes section 9515 of IBG, 2016, has initisted Personal Insalvency Resolution
Process for Mrs. Arvinder Kaur w's 100 of IBC, 2016 vide order dated 19.11.2024, Accordingly,
the craditors of Mrs. Arvinder Kaur are hereby invited to submil their clams with proaf in
prescribed Fom B on or before 17.12.2024, 10 the Resolution Professional at the address
mentipnedai 3 No, T above,

The craditors may submit ! register detafs of thalr olaims throegh alectronic means, or by hand o

by registersd post,
Sd/-
aanianu Kumar Samanta
Resolution Professional

Dake; 25112024
Piace: New Dalhi

ELECTRONICA FINANCE LIMITED

Aundambar, 10171, Erandwane, Or Ketkar Road, Pune 411004, Maharashira, India

wefl

[[Appendix IV} Rule 8(1)]

Whergas the Authorized officer of Elecironica Finance Limited, a Non-Banking
Financial Institution. under the provision of the Securtization and Beconstruction of
Financial Assets and Enforcement of Security Interest Act, 2002 (54 Of 2002)
{hareinafter referred 1o as “BARFAESI Act, 2002") having its Registered Office at
Audumbar, Plot No 10111, Dr. Ketkar Road, Opp. To Paranjape Builder Office,
Erandawane, Pune-411004 (hereinafier reterred to as “EFL™) and in exercise of the
powwars conferred under Section 13 (12) read with Rule 3 of tha Sacurity Interast
(Enfarcemant) Rule, 2002 ssued a Demand Notice dated 26-AUG-2024 and
published on 28-3EP-2024 upon you the undermamed- 1. Riya Enterprises K. No
58. Alaychipur, Ghariabad, Uttar Pradesh-201102. 2. M Prakash H.No-2117, Basti
Paepal Wali Sadar, Bazar, Delni North, Delnl, New Deihi 110006, 3. Sanjay Kumar
H.No-2117, Basti Peepal Wali Sadar, Bazar, Dethi Morth, Delhi, New Delhi 110006.
4_BimalH No-2117, Basti Peepal Wall Sadar, Bazar, DelhiNorth, Dethd, New Delhi 110006
This is ta inform you that the Notice dated 26.08.2024 issued under Saction 13(2)
of the becuriization & Recomstruction of Financial Assels & Entorcement of
Secunty Interest Act, 2002 being served upon no. 1 to 4 of you on 29-08-2024,
03-09-2024 and thersby calling upon you to repay the amount mentionad in the
notice being Rs.20,05,113/- (Rupees Twenly Lakh Five Thousand One Hundred
Thirteen only) along with interest within 60 days from the daie of receipt of the said
notice vide Loan Ajc No /Ret: APPLO0DDT6361 (LOANDDODOS026175)
“The barrower/Guarantar having failed to repay the amount, notice ks hereby ghwen
fa the borrowear and the public in general that the undersigned has taken possession
of the property described herein below in exercise of powers conferred on him
under sub-section (4) of Section 13 of Act read with Rule & of the Security Interest
(Enforcemant) Rules, 2002 an tha 20th day of November 2024.
Tha borrower in particular and the pubiic in general is hereby cautioned not to deal
with the Asset mentioned in Schedule | and any dealings with the Asset described in
Schedule | Shall be subject 1o the charge of "EFL" for an amount of being
R5.20,05,113/- (Rupees Twenly Lakh Five Thousand One Hundred Thirteen only)
and interest other charges therson.
The attention of the Borrower is invited to provisions of sub-section {8) of section 13
gfthe Act, in raspect of tima availabla, to redeem the secured asset,

DESCRIPTION OF PROPERTY; SCHEDULE-|
All that piece and parcel of Plot area measuring 85 sq. yards, |.8. 71.06 5q. meters,
out of Khasra Mo, 58 situated at residential colony known as Masib Vihar, in the
village elaichipur, Parganaloni, Tehsil & Dist Ghaziabad, Uttar Pradesh and the
same is bounded as under: On or towards East other's property, On or towards
South other’s property, On or towards West road no. 18 feet wide, On or towards
Marth othee s property.

Place: Ghaziabad
Date: 2011/2024

Autharised Ofticer
For Electronica Finance Limited

POSSESSION NOTIGE

financialexp.epaptin

Unclaimed Dividend and shares March 14, 2025
thereon for FY 2017-18 {Interim)

The individual noices have already been sent to the shareholders, whose dividend along with the shares are liable to
be transferred to |EPF Authorty for laking appropnate actions. The Company has also uploaded details of
shareholders whose shares and dividend are due for transfer to |EPF Authority on its website at www.sparkminda.com.
If you have not claimed your dividend for last seven conseculive years and the amount(s) are lying unpaidiunclaimed
against your folio/demat account, we request you to submit your claim for the above dividend by sending the following
requisite documents:

(i} Aformal letterduly signed by all the joint holders, if any;

{ii} Seif-Altested copy of PAN Card and Address Proof,

(iif) Copy of Cancelled Chegue or Bank Statement, Passbook etc.; and

{v) KYC forms as applicable in accordance with the recent SEBI Circular. The forms/formats are avaiabie at the Company's
websiie httos:/isparkminda.com/Uploads/prospectus’ 894pdetfile Forms for furnishing of PAN KYC.zip

Please send the above documents io the Company or its Registrar & Share Transfer Agent (i.e. M/s. Skyline Financial
Services Privale Limited) at the address mentioned below:-

On or befora March 08, 2025

Te Company To Registrar & Share Transfer Agent

Skyline Financial Services Private Limited
D-153 A, First Floor, Okhla Indusirial Area, Phase-1, New Delhi-110020
Ph. Mo 011-40450183-87

Email: parveeni@skylinara.com; grievances@skylineda com

Shareholders are requested to note that if dividend not encashed or claimed within the stipulated fime period, the
Company will be statutorily required fo transfer the shares and dividend to the |EPF Account by the aforesaid due date
without any further notice and all the subsequent corporate benefits such as Bonus Shares, Dividend etc; that may
accrye in relaton to the above shares will also be credited to the saud IEPF Demal Account. Subsaquently to the
transfer of dividend and shares to IEPF Account, shareholders may claim from the IEPF Authority. both the unclaimed
dividend amount and the shares by making an online application to IEPF in the prescrbed Form IEPF-5 available on
the website of IEPF viz. www.iepf.gov.in and sending a duly signed physical copy of the same to the Company along
with requisite documents enumerated in the Form IEPF- 5.

Minda Corporation Limited

0-6-11, Sector — 59, Moida - 201301,
Phone: +91=0120-4442500

Email: investor@mindacarparation com

For Minda Corporation Limited

Sdf-

Pardeep Mann

Place: Delhi Company Secretary
Date: 26.11.2024 M.No. A-13371

Yes Bank Limited Regd. Office: YES BANK House, Off Western Express Highway,

Vf YES EﬁNK Santacruz (East), Mumbai — 400055. Website : www.yesbank.in
SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 read with proviso to Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002

Notice is hereby given to the public in general and in particular to the Borrower (s) and Guarantor (s) that the below described immovable
property mortgaged/charged to the Secured Creditor, the physical possession of which has been taken by the Authorized Officer of Yes Bank
Ltd.i.e. Secured Creditor, will be sold on “As is where is”, “As is what is”, and “Whatever there is” on December 27th 2024, for recovery of Rs.
5,41,63,366.00 (Rupees Five Crore Forty One Lakh Sixty Three Thousand Three Hundred Sixty Six Only) due on October 30th, 2024
subject to further interest and charges at contracted rate, due to the Secured Creditor from M/s Hariyana Agri Seeds (“Borrower ”) through
its Partners, Mr. Dinesh Agarwal s/o Mr. Brij Mohan Agarwal (“Partners & Guarantor”), Mr. Brij Mohan s/o Mr. Tara Chandra
(“Partners, Guarantor & Mortgagor”), Mr. Suresh Kumar Agarwal s/o Mr. Brij Mohan (“Partners, Guarantor & Mortgagor”), Smt.
Premlata Agarwal w/o Mr. Suresh Kumar Agarwal (“Guarantor & Mortgagor”), Smt. Surbhi Agarwal w/o Mr. Mahesh Agarwal
(“Guarantor & Mortgagor”), Smt. Trapta Devi Agarwal w/o Mr. Brij Mohan Agarwal (“Guarantor & Mortgagor”)

Name of Borrower/
Guarantor (s) /
security provider/s

M/s Hariyana Agri Seeds (“Borrower ”) through its Partners Address — Property at
Matkhera Road Main Market, Mohalla — Tanda Jadeed, Tehsil — Bilaspur, District —
Rampur, Uttar Pradesh-244921

Mr. Dinesh Agarwal s/o Mr. Brij Mohan Agarwal (“Partners & Guarantor”) Address -
Property at Matkhera Road Main Market, Mohalla — Tanda Jadeed, Tehsil — Bilaspur,
District— Rampur, Uttar Pradesh-244921

Also at: H. No. 395, Bazar Kalan, Bilaspur, Rampur, Uttar Pradesh Uttar Pradesh-244921
Mr. BrijMohan s/o Mr. Tara Chandra (“Partners, Guarantor & Mortgagor”) Address-
Property at Gata No. 134 and Gata No. 136 Kha, wakey Gram- Mundiya Khurd, Tehsil-
Bilaspur, Distt- Rampur Uttar Pradesh-244921

Also at: H. No. 395, Bazar Kalan, Bilaspur, Rampur, Uttar Pradesh Uttar Pradesh-244921
Mr. Suresh Kumar Agarwal s/o Mr. Brij Mohan (“Partners, Guarantor & Mortgagor”)
Address- Property at Gata No. 134 and Gata No. 136 Kha, wakey Gram- Mundiya Khurd,
Tehsil- Bilaspur, Distt- Rampur Uttar Pradesh-244921

Also at: H. No. 395, Bazar Kalan, Bilaspur, Rampur, Uttar Pradesh Uttar Pradesh-244921
Smt. Premlata Agarwal w/o Mr. Suresh Kumar Agarwal (“Guarantor & Mortgagor”)
Address — Property Khasra No. 87, 88, Village- Shiv Baag Mandi, Tehsil- Bilaspur, Distt-
Rampur Uttar Pradesh-244921

Also at: H. No. 395, Bazar Kalan, Bilaspur, Rampur, Uttar Pradesh Uttar Pradesh-244921
Smt. Surbhi Agarwal w/o Mr. Mahesh Agarwal (“Guarantor & Mortgagor”) Address —
Property Khasra No. 87, 88, Village- Shiv Baag Mandi, Tehsil- Bilaspur, Distt- Rampur Uttar
Pradesh-244921

Also at: H. No. 395, Bazar Kalan, Bilaspur, Rampur, Uttar Pradesh Uttar Pradesh-244921
Smt. Trapta Devi Agarwal w/o Mr. Brij Mohan Agarwal (“Guarantor & Mortgagor”)
Address — Property at Matkhera Road Main Market, Mohalla — Tanda Jadeed, Tehsil —
Bilaspur, District— Rampur, Uttar Pradesh-244921

Also at: H. No. 395, Bazar Kalan, Bilaspur, Rampur, Uttar Pradesh Uttar Pradesh-244921

Nature of the property: Residential

Property situated at Khasra No. 87, 88, Village- Shiv Baag Mandi, Tehsil- Bilaspur, Distt-
Rampur Uttar Pradesh-244921

Area-2100 Sq. Ft. (GF, FF, SF and Mumty storied building)

Rs. 1,81,00,000.00 (Rupees One Crore Eighty One Lakh only)
Rs. 18,10,000.00 (Rupees Eighteen Lakh Ten Thousand only)

Description of
Property

Reserve Price (Rs)

Earnest Money
Deposit (Rs.)

Last Date for
submission of BID

December 24th 2024 till 6 pm

Date & Time of December 27th 2024

E-Auction 11:00 am to 2:00 pm with extensions of 5 minutes each
Date of Physical November 16th 2024

Possession

Date of Demand September 19th 2023

Notice

Amount Due as on
April 30th, 2022

Rs. 4,68,57,957.18/- (Rupees Four Crore Sixty-Eight Lakh Fifty-Seven Thousand Nine
Hundred Fifty-Seven Point One Eight Only) due on September 2nd 2023

December 20th 2024

TERMS AND CONDITIONS OF SALE
For detailed terms and conditions of the sale, please refer to the link provided in https://www.yesbank.in/about-us/media/auction-property
Secured Creditor's website www.yesbank.in.
In case of any difficulty in obtaining Tender Documents/ e-bidding catalogue or Inspection of the Inmovable Properties / Secured Assets and for
Queries, Please Contact Concerned Officials of YES BANK LTD., Mr. Pradeep Kumar on 9810711126 or Email :
Pradeep.kumar36@yesbank.in; and Officials of M/s. e-Procurement Technologies Limited (Auction Tiger) Mr. Ram Sharma on (M) +91
8000023297 (Ramprasad@auctiontiger.net or support@auctiontiger.net
Inspection of the aforesaid property can be done on December 20th, 2024, between from 11:00 am to 4:00 pm by the interested parties/ tenderer
after seeking prior appointment with AO. The AO has the right to reject any tender/ tenders (for either of the property) without assigning any
reasons thereof.
To the best of knowledge and information of the AO, no other encumbrance exists on the mortgaged property, however the prospective tenderers
are advised to do their own due diligence in this regard. The AO shall not be held responsible for any charge, lien, encumbrance, property tax or
any other dues to the Government or anybody in respect to the aforesaid mortgaged property.
As contemplated U/s.13(8) of the Act, in case if the total dues together with all costs, charges and expenses incurred by us are tendered at any
time before the publication of the auction/ sale notice, then secured asset shall not be sold or transferred by us, and no further step shall be taken
by us for transfer or sale of that secured asset.

SALE NOTICE TO BORROWER/GAURANTORS
The above shall be treated as Notice U/r. 9(1) of Security Interest (Enforcement) Rules, 2002, to the Obligants to pay the same within 30 days
from the date of publication.

Date Of Inspection

DATE: 25.11.2024
PLACE: New Delhi

Sd/- AUTHORISED OFFICER
FOR YES BANK LIMITED

New Delhi
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Simple, Safe,
Smart way of Application!!!

ASBA

# Applications supporied by blocked amount [ASBA} is a belter way of
gpphying 1o issues by simply blocking the fund in the bank account, For
further details, check section on ASBEA

Mandatory in public issues. No cheque will be accepted.

Banks, as required under the SEBHCDR Reguiations

the RHF

@ icici securities

LI

LASIVAEES PR TS TERT ALY

UPI-Now available in ASBA for Retail Individual Investors and Non - Institutional Investor applying for amountupto ¥ 5,00,0000-, applying throwgh Registered Brokers, DPs and RTAs, UPI Bidder also have the option to submit the
application directly to the ASBA Bank (SC5B8s) or to use the facility of linked online trading, demat and bank account. Investors are required to ensure that the bank account used for bidding is linked to their PAN. Bidders must
ensure that their PAM is linked with Aadhaar and are in compliance with CEDT notification dated February 13, 2020, issued by the Central Board of Direct Taxes and the subsequent press releases, including press releases dated
June 25, 2021 and September 17, 2021 and CBDT circular no.7 of 2022, dated March 30, 2022 read with press release dated March 28, 2023 and any subsequent press releases in this regard.

ASEA has o be availad by afl the invesiors except anchor investors. UP| may be availed by (i) Relail Indidual Invesions i She Ratad Porlion; [#) Mon-Instilubonal Investors wilh anappication sireof up b ¥ 500,000 in the Non-Insbiutional Portion. For details on the ASB&and UPI
process, please refer tothe details given in ASBA form and abhidged prospectus and also please refer o ihe section "Ofer Procedire"on page 413 of the RHP. The process is also avedable on the website of Association of Invasiment Bankers of India {"AIBT} and Stock Exchanges
and in the General Informelion Document. ASBA bid-cum-application forms can be downloaded from the websites of fhe Siock Exchanges and can be obigined from the lisi of banks ihat iz displayed on the websiie-of SEBI af
wiww 5ebi govinisebiwebiothenCtherAciion do?doRecognisedFpi=yesbintm|d=35 and hifps-Wawiw sebi.govinsebiwebiotherOtherbction, do?doRecognisedFpi= yes&nimld=43, respecively as updated fram fime ko fime. For the list of UPlLapps and banks live on IPD, plzase
reder to the Bnk: www.sebigowvin. UPI Bidders Bidding using the UPI mechanism may apply throwgh the SCSBs-and mobile applications whose names appear on the website of ZEBI, a5 updated from fime 1o time, Kotak Mahindra Bank Limited and HCRCI Bank Limited have been
gppointed as Sponsor Banks for the Offer, in accordance with the requirements of the SEBI Circular dated Movember 1, 21 B a5 amended. For Offer related queries, please contactthe BRLMs on their respective email 105 as menfionsd befow, For UPI refated quaries, invesiors can

contact NFCH at the toll free number: 18001201740 and mail Id: po.upi@npcl.org.in.

THE EQUITY SHARES OF OUR COMPANY WILL GET LISTED ON MAIN BOARD PLATFORM OF BSE AND NSE

In case of any revision in tha Price Band, the Bid Offer Penod shall be extended for al least threée additional Working Days after such revision of the Price Band, subssct to the
total BidiOffer Perod not exceeding 10 Working Days. In cases of force majewrs, banking stnke or similar unforsseen circumstances, our Company in consultation with the
BRLMs, for reasons to be recorded in writing, extend the Bid | Offer Period for a minimum of one Working Day, subject to the Bid’ Cffer Pencd not exceeding 10 Working Days.
Any revision in the Price Band, and the revised Bid! Offer Period, i applicable, shall be widaly dessaminated by natification to the Slock Exchanges by mauing a press raleass and
alsa by indicating the change on the websites of the BRLMs and at the terminats of the Members of the Syndicate and by intmalion to Designated Intermediaries and Sponsar

The Offiar is besng made thraugh the Book Buitdng Process, In terms of Rule 19(2)(b) of the SCRR read with Regulation 31 of the SEBI ICDR Regulations and in compliancs with
Regulation &1} of the SEBIHCDR Regulations, whersin not more than 5% of the Offer shall be allocated on a proportionate basis o Qusified Instiufional Buyers ["QIBs™} {"CIB
Portlon'], providaed that our Company may in consultation wih the Book Running Lead Managers, allocate up 1o 60% of the QIB Portion 1o Anchor Investors on a discrelionary
basis in acoordance with the SEBI ICOR Regulabons (*Anchor Investor Portion™), One-third of the Anchor Investor Partion shall be reserved for domestic Mutual Funds, subjsct
to valid Bids being received from the domestic Mubsal Funds at or above the Anchor Investor Allocation Price in accordance with the SEBI ICDR Regulations. In the event of
under-subseripbian, or nan-allocation In the Anchar Investar Padlion, the balance Equity Shares shall be added (o the Q1B Porlion [ather than Anchor Irvestar Partion) (“Net QIB
Portion”]. Further, 5% of the Net Q1B Portion shall be available for aliocation on a proportionate basis only o Mutual Funds, subject fo valid Bids being recenved al or above the
Differ Price,-and She remainder of the Net QI8 Porfion shall be avallable for allocation on a propodionste basis o all 2Bs, induding Mutual Funds. Furiher, not less than 15% of
tve Offer shall be-avalable or allocation o Non-Institutional Investars and nol less than 35% of the Offer shall be avadable for allocation lo Ratal Indvidual Bidders in
accordance with the SEBI ICOR Regulations, subisct to valid Bids being receivad at or above the Offer Price. One-third of the Non-Institutional Podion shall be evailable for
allocation o Man-instifutional Bidders with & Bid size of more than  0.20 milion and up to 3 1.00 million ard two-hirds of fhe Mon-Instituional Porion shall be available for
allocation to Non-Institulional Bidders with a Bid size of more than £1.00 million provided that under-subscription in gither of these two sub-categones of the Nan-instdutional
Portion may be allocated to Non-Instilutional Bidders In the odher sub-category of Mon-instiuticnal Portion inaccondance with the SEBI ICDR Regulations, subject to vaid Bids
being recalved al or abova the Offer Price. All potential Badders {exoept Anchor Investors) ase mandatorily required o participate in the Offer through the Application Supposted by
Blocked Amount ("ASBA’} process by providing detssis of their respecive ASBA accounts and UPI 1DV in case of UPI Bidders, a5 applicabés, pursuant to which their
cormasponding Bid Amount will be blocked by the Self Cestified Syndicate Banks ("SCEB&") or by the Sponsor Bankis) under the UP1 Mechanizm, as the caze may be, to the
extent of the respactive Bid Amounts. Anchor invesiors ase nol permitted (o participate in the Offer through the ASBA process. For detals, see “Offer Procedurs” on page 418 of

Bidders! Applicants should ensure that DP ID, PAN, Client ID and UPI 1D {for UP1 Bidders bidding through tha UPI Mechanism) are correctly filled in the Bid cum
Application Form, The DP ID, PAN and Client ID provided in the Bid cum Application Form should match with the DP ID, PAN, Client ID available in the Depository
database, otherwise, the Bid cum Application Form is liable to be rejectad. Bidders/ Applicants should ensure that the beneficiary account provided in the Bid cum
Application Form is active, Bidders/Applicants should note that on the basis of the PAN, DP ID, Client ID and UP ID {for UPI Bidders bidding through the UPI
Mechanism) as provided in the Bid cum Application Form, the Bidder/Applicant may be deemed bo have authorised the Depositories to provide to the Registrar to
the Offer, any requested Demographic Details of the Bidder/Applicant as available on the records of the depositories, These Demographic Details may be used,
amang other things, for giving Alloiment Advice or unblocking of ASBA Account or for other correspondencels) related to the Offer. Bidders/Applicants are

BOOK RUNNING LEAD MANAGERS

A’I"IUU{.‘II'HEI

O SBICAPS

advised to update any changes to their Demographic Details as available in the records of the Depository Participant to ensure accuracy of records. Any delay
resulting from failure fo update the Demographic Details would be at the Bidders'\Applicanis’ sole risk. Investors must ensure that their PAN Is Hinked with Aadhaar
and are in compliance with CBDT notification dated February 13, 2020 and press release dated June 25, 2021, read with press release dated Seplember 17, 2021
and CBOT circular no.T of 2022, dated March 30, 2022 read with press release dated March 28, 2023 and any subsequent press releases in this regard.

Contents of the Memorandum of Association of our Company as regards its objects: For information on the masm obgects of our Company, pleass see the saction “Hislary
and Ceriain Corporale Maffers™ on page 254 of the RHP. The Memorandum of Association of our Company 2 3 makerial document for inspeciion inrelation fo the Offer, For
further datailzs, please soa the section tilled "Matenal Contracts and Documents foringpeciion” on page 458 of the RHP.

Liability of the members of our Company: Limited by shares

Amount of share capital of our Company and Capital structure; As on fhe date of the RHF, the authorised share capdal of the Company is € 122,000, 000,00 divided info
61,000,000 Equily Shares of face value T 2 each and T 18,000,000.00 divided into 180,000 Compuisary Convertible Praference Shares of face value of T100 each, The
issued, subscribed and paid-up share capital of the Company iz 2:10,41.61,.516 divided info 520,60, 758 Equity Shares of face value T 2 each. For details, please see the

saction fitled *Capifal Struclure” on page 9% of the RHP,

MNames of signatories 1o the Memorandum of Association of our Company and the number of Equity Shares subscribed by them: The inlial signabories 1o the
Mamorandum of Association of our Company are Kishan Kumaar Kejriwal and Dr. Somnath Chatteries. For details of the share capital kstory of our Company, please saa lhe

section fited "Capital Sinsciwe” on page 8 of the RHP

Listing: The Equily Shares offered through the Ried Herring Prospectus are propased fo be listed on BSE and NSE. Our Company has received in-principle approvals from
BESE and N3E for lishng of the Equity Shares purswant to heir lefters each dated September 5. 2024, For the purposes of this Offer, BSE shall be the Designated Skock

Exchange.

Disclaimer Clause of the Securities and Exchange Board of India ["SEBI"): SEBI only gives its observations on the offer documents and this oes not constibute approval of
githar the Offer o the spacfiad securites or the offer document. The investors are advised Lo refer (o page 395 of te RHP for the full fest of the dizclaimer clause of SEBI
Disclaimer Clause of BSE [Designated Siock Exchange) : IEis to be distinctly undersiood that the permission given by B2E Limited should not in any way be deemed or
construed thal the Red Herring Praspectus has been cleared or approved by B3E Limited nor does it carlify the correcingss or complelaness of any of the contents of the Red
Herring Prospectus. The investors are advised to refer lo page 307 of the Red Herring Prospecius for the full text of the Disclaimer Clause of B3E Limited

Disclaimer Clause of NSE ; It is 1o be distinclly understood that the parmissian given by NSE should nat in any way be desmed or construad that the Offer Documant has bean
ceared or approved by NSE nor does it cerfify the comecingss or complaienass of any of the contents of the Offer Document. The investons are advised to refer io page 388 of the

RHP fior the full fexd of the Disclaimer Ciause of NSE

General Risks: Investments in equily and equity-realed secunties involve & Segree of nsk and invesiors should nof imvest any funds in this Offer unless they can afford fo fake
the risk of losing their entire imvestment: Investors are advised to read the risk faciors carefully before taking an invesimeni decision in this Offer, For taking an investmeni
dacasion, investors mustrely on teir own examinafion of the [ssser and this Offer, including the risks involved, The Equity Shares hawve not bean recommended or approved by
the SEBI, nor does SEBI guarantas the accuracy or adequacy of the contents of the Red Harring Prospactus. Specific atlantion of the investors i inviled 1o “Risk Factors™on

page 36 of lhe RHP

REGISTRAR TO THE OFFER

A KFINTECH

COMPANY SECRETARY AND COMPLIANCE OFFICER

Mamta Jain
Plot No. DG-1211, Action Area 10, Premisas Mo, 020327
Mew Town, Rajarhat, Kolkala - 700 156

ICICI Secunties Limited

ICICT Venture House, Appasaheb Marathe Marg, Prabhadevi,
Murmiai — 400025,

Tel: +81 22 GAOT 7100

Email: Surakshaipoi@icicisecuribies. oom

Wehbsite: wanw cicigaecurilias com

Investor grievance email; customercare@icicisecuniies.com
Contact person; Mamrata Ravasia Rupesh Khant

SEBI registration no: INMODDD11178

YES SECURITIES (INDIA) Lirnited.

Place: kolkata
Drade: Nowember 25, 2024

Muvama Wealth Management Limited

B01 - B0, Wing A, Buiiding No 3, Inspire BKC, G Block

Bandra Kurla Complex, Bandra Easl, Mumbai - 400 051
Maharashira, India

Tel: +81 22 409 4400

E-mail: suraksha ipo@nuvama com

Website: www nuvama.com

Investor grievance e-mail: customersendice mb@nuvama com
Confact person: Par Vaya

SEBI registration no.: INMOGIH1 3004

5Bl Capital Markets Limited

Maharashtra:
Tel; +91 22 40069307

Website: wanw shicaps com

1501, 157 floor, A& B Wing, Parinaa Crescenzo Building, G Block,
Bandra Kiefa Compsex, Bandra (Easi), Mumbai- 400 051,

E-mail; surakshe ipoi@sbicaps.com
Invester Grievance E-Mail: iwvesiorrelationsifsbicaps.com

Contact person; Karan Savardekar | Sambit Rath
SEBI Registration No.: INMO0DOD3531

KFin Technologies Limited

MNanakremguds, SermEngampally, Hyderabad -500 032,
Tetangana, India

Telephone Mumber: +31 406716 2222

Toll Frea No.: 18003094001

Website: www kfintach com

Investor Grievance E-mail: esvward ns@kfintach com
Email ; sdl ipadicfintech.com

Contact person: M. Murali Krshna

SEBI Registration Number: INRODDDD0Z2 T

AVAILABILITY OF THE RHP; Investors are adwised to refer inthe RHPF and the seclion fitked “Risk Faclors"on page 36 of the RHF, before applying in the Offer. A copy of the RHF shall be available on website of SEBF at www.zabi.gov.in, websites of the $iock Exchanges i e, BSE Limited and National Stock Exchange of India Limited at weww bseindia.comand
W nseindia.com, respectively, and on the wabsie of the Company atwww surakshanrel comfinvestor-ralations and on thewebsites of the BRLMs, |Le. ICIC] Securities Limited,, Nuvarma Wealth Managemant Limited and SBI Capital Markeis Limited at www.icicisecurities com; www. nivama.oom and wwa. sbicaps. com, aspaciivaly,

Availability of the Abridged Prospectus: Acopy of the abridged prospectus shall be available on the website of the Company, the BELMs and the Regisirar io the Ofier al strakshanset.cominvestor-relations, www icicisscurilies.com, waw nuvama_com, www shicaps.com and www. kfintech.com, respectively

AVAILABILITY OF BID CUM APPLICATION FORMS: Bid cum Application Forms can be oblained from the Registered Offica of SURAKSHA DIAGNOSTIC LIMITED, Tel: +51 33 66059750 ; BRLMs : ICIC1 Securities Limited, Tel: +81 226807 7100; Nuvama Wealth Management Limited, Tel: +8122 4008 4400 and SB1 Capital Markets Limited, Tel: +81 22
4006 3307; Syndicate Members; SBICAP Securities Limited, Tel; +81-22-68316204; Investec Capital Services (India) Private Limited, Tel;+31 22 6848 7400 and Nuvama Wealth Management Limited, Tel; +31 22 4009 4400 and &t the select locations of the Sub-syndicaie Members (25 given below), SC5Es, Registered Brokers, RTAs and CDPs
participating inthe Offer. ASBAForms will also be available on the websites of B3E and NSE and the Designated Branches of 3C3Bs, the list of which iz available st websites of the Stock Exchanges and SEBIL

sub-Syndicate Members: Almondz Global Securibes Limited, Anand Rathi Share & Stock Brokers Lamited, Asit . Mehta Investment interrmediates Limited, Axss Capetal Limited, Centrum Brokeg Limited, Finwizard Technology Prwate Limited, HDFC Secuntes Limited, |IFL Capitat Services Limited, JW Fmencral Services Limited, Kanfilal Chhaganlal
Securities Pvi.Lid, Keynote Capitals Limited, KJMC Capital Market Servipes Limited, Kotak Securities Limited, LKP Securities Limied, Moti#sl Oswal Financial Senvices Limited, Prabhudas Lilkagher Pyl Ltd, Pravin Ratilal Share and Stock Brokers Ltd, BR Equity Brokers Pul. Lid. Sharekhan Limited, SMC Global Securifies Limited-and

Ezcrow Collection Bank and Refund Bank ; Kotak Mzhindra Bank Limited * Public Offer Account Bank : ICICIBank Limited = Sponsor Banks: Kotak Mahingra Bank Limited and FCIC| Bank Limitad
All capitalized terms used herein and not specifically defined shall have the same meaning as ascribad to them in the RHP,

Selenium Tower B, Pict Mo, 3% and 32, Fmancig! Desirct

West Bengal, India
E-mail; investorsi@isurakshanet.com
Tal:+41 33 GEOSATED

Investors may contact the Company Secratary and Compliance
Officer or the Registrar to the Offer in case of any pre-Offer or post-
Offer related grevances induding non-receipt of [etiers of Allotment,
non-credit of Allotled Equity Shares in the respective benaficiary
account, non-receipt of refund ceders or non-receipt of funds by
electranic mode, etc. For 3 Oifer related queries and for redressal of
complaints, Investors may akso wrila 1o the BRLME

For SURAKSHA DIAGNOSTIC LIMITED
On behall of the Board of Directors

Sdt

Marmta Jain

Company Secratary and Compliance Officer

SURAKSHA DIAGNOSTIC LIMITED iz proposing, subject io applicable statutory and regulatory requirements, raceipt of regusite approvals, marked conditions and other considerations, o undertake an indtial public offering of #s Equity Shares and has fied the BHP with the BoC on Novermber 25, 2024, The RHP shall be available on the website of SEBI 21
www.sebil.govin, an tha wabsiles of the Stock Exchanges .. BSE and NSE al www bseindia. com and wwiw.nseindia. com, respactivaly. an the wabsita of tha Company al www_surakshanel camfinvastor-relations and tha wabsites of the Book Running Lead Managers (BRLMs"), ., ICICI Sacurities Limited, Nuvama Waalih Managament Limited and SBI Capital
Markets Limited st wanw. icicisecuritias.com, waw.navama.com and wew.sbicaps.com, respectively. Any polential investors shouid nobe that investment in equity shares involves a high degres of risk and for details relating fo such risk, please see the sechion enitied 'Risk Factors "on page 356 of the RHP. Podendial investors should notrely on the DRHP fled with
SEBI for making any invesiment decision inslead shall rely on RHP.
Thiz announcemsant has been prepared for pub&cation in Indis and may not be released in the United Stales. This announcemeant does not constitule an ofier of securites for sale in any junsdiciion, including the United States, and any securilies described in this announcement may nod be offered or sold in the United Stafes absend registration under the LIS
Sacurities Actof 1933, as amended, or an exemption from registration. Any public offering of securites to be made in the United States will be made by maans of a prospecius thal may be cotained from the Comgany and that will contain detailed informationabaout the Company and management; a5 well 32 financial statements. However, no offering of securites s
being made inthe United Stales,
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